
GOVERNMENT OF INDIA 

MINISTRY OF CORPORATE AFFAIRS 

LOK SABHA 

UNSTARRED QUESTION NO. 2743 

ANSWERED ON Monday, March 9, 2026/Phalguna 18, 1947 (Saka) 
 

CSR ACTIVITIES IN RAJASTHAN 
 

 QUESTION 

2743. Shri Chandra Prakash Joshi: 
 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 
 

(a) the amount of Corporate Social Responsibility funds spent by various corporate entities in the 

Chittorgarh district of Rajasthan specifically in the same area;  

(b) whether it is true that various undertakings/entities in the discharge of their social 

responsibilities allocate their CSR funds to the companies/NGOs established by them; 

(c) if so, the details of the number and types of such institutions across the country; and  

(d) the details of the manner in which CSR activities have been undertaken by various entities in 

Rajasthan during the last three years? 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS   AND MINISTER OF STATE 

IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

[SHRI HARSH MALHOTRA] 

(a): All data related to Corporate Social Responsibility (CSR) filed by companies in MCA21 

registry is available in public domain and can be accessed at www.csr.gov.in. On the basis of 

annual filings made by companies in the MCA21 registry, CSR expenditure by Companies in 

Chittorgarh district of Rajasthan during last three Financial Years 2021-22, 2022-23 and 2023-24 

is at Annexure-I. 
 

 

(b) & (c): Section 135 of the Companies Act, 2013 (‘the Act’) read with Rule 4(1) of the Companies 

(CSR Policy) Rules, 2014 provides that the company is empowered to undertake its CSR 

activities either by the company itself or through- 

i. a company established under section 8 of the Act, or a registered public trust or a 

registered society, exempted under sub-clauses (iv), (v), (vi) or (via) of clause (23C) of 

section 10 or registered under section 12A and approved under 80 G of the Income Tax 

Act, 1961 (43 of 1961), established by the company, either singly or along with any other 

company; or 

ii. a company established under section 8 of the Act or a registered trust or a registered 

society, established by the Central Government or State Government; or  

iii. any entity established under an Act of Parliament or a State legislature; or 

iv. a company established under section 8 of the Act, or a registered public trust or a 

registered society, exempted under sub-clauses (iv), (v), (vi) or (via) of clause (23C) of 

section 10 or registered under section 12A and approved under 80 G of the Income Tax 

Act, 1961, and having an established track record of at least three years in undertaking 

similar activities. 
 

As per information filed by the companies, 3120 companies/entities have been established under 

category (i) above. 
 

(d): Development sector–wise CSR expenditure by Companies in Rajasthan during last three 

Financial Years 2021-22, 2022-23 and 2023-24 is at Annexure-II.  
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Annexure-I 

Refer to part (a) of Lok Sabha Unstarred Question no. 2743 for 09.03.2026 

CSR expenditure in Chittorgarh district of Rajasthan during the FY 2021-22 to 2023-24 
 

Amount in rupees crore 

District FY 2021-22 FY 2022-23 FY 2023-24 

Chittorgarh 23.31 8.38 14.63 

(Data upto 31.03.2025) (Source: Corporate Data Management Cell) 
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Annexure-II 

Refer to part (d) of Lok Sabha Unstarred Question no. 2743 for 09.03.2026 
 

Amount in rupees crore 

Development Sector-wise CSR expenditure in Rajasthan from FY 2021-22 till FY 2023-24  

Sr. No. Development Sector 
FY 

2021-22 

FY 

2022-23 

FY 

2023-24 

1 Agro forestry 2.69 2.81 2.21 

2 Animal welfare 12.25 35.54 38.00 

3 Armed Forces, Veterans, War Widows/ Dependants 0.50 0.48 0.83 

4 Art and culture 11.31 41.82 23.48 

5 Conservation of natural resources 30.79 29.79 36.71 

6 Education 199.46 349.34 433.40 

7 Environmental sustainability 56.77 180.27 70.42 

8 Gender equality 2.27 0.47 2.89 

9 Health care 176.58 162.35 145.93 

10 Livelihood enhancement projects 18.30 36.37 85.53 

11 Poverty, Eradicating Hunger, Malnutrition 26.63 33.99 43.36 

12 Rural development projects 66.34 126.45 150.15 

13 Safe drinking water 40.28 23.87 8.92 

14 Sanitation 13.16 14.56 15.24 

15 Senior Citizens Welfare 2.76 13.17 14.83 

16 Setting up homes and hostels for women 1.34 0.32 0.69 

17 Setting up orphanage 0.32 1.87 0.71 

18 Slum area development  - 0.16 0.24 

19 Socio-economic equalities 3.57 5.46 7.94 

20 Special education 3.81 8.06 7.52 

21 Technology incubators 0.01  -  - 

22 Training to promote sports 15.53 21.99 25.31 

23 Vocational skills 14.56 20.29 19.98 

24 Women empowerment 14.61 13.08 9.48 

25 NEC/Not mentioned* 0.00 0.13 1.87 

  Total 713.85 1122.65 1145.67 

(Data upto 31.03.2025) (Source: Corporate Data Management Cell) 

* Companies either did not specify the names of sector or indicated more than one sectors 

where projects were undertaken. 
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